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P Ramasubbaiah v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 4678 
Rasamsetty (Nallala) Dhana Lakshmi v. Nallala Siva, (Venuthurumalli Gopala Rao, J.), 2025 SCC 

OnLine AP 4670 
Ravindranath Reddy Malireddy v. Ram City Union Finnace Ltd., (R. Raghunandan Rao and T.C.D. 

Sekhar, JJ.), 2025 SCC OnLine AP 4662 
S Vijay Kumar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 4680 
Sagina Chittibabu v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 4664 
Vangara Radha Devi v. Chedulla Pruthvi Ranganath, (Venuthurumalli Gopala Krishna Rao, J.), 2025 

SCC OnLine AP 4671 
Vanjivaka Sreenivasulu v. Orugunda Sudhakar, (Subhendu Samanta, J.), 2025 SCC OnLine AP 4666 

  
Bombay High Court   [41] 

A.G. Construction v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.), 2023 
SCC OnLine Bom 3332 

Ajay Kishor Sadarangani v. State of Maharashtra, (Shyam C. Chandak, J.), 2024 SCC OnLine Bom 
5574 

Anil Raghunath Birdavde v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 
6023 

Archana Ramchandra Dabholkar v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 
6025 

Ashwin v. State, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5575 
Chandrashekhar v. Principal District & Sessions Judge, (Nitin W. Sambre and Abhay J. Mantri, 

JJ.), 2024 SCC OnLine Bom 5582 
Dattatray Shrikrushna Shejole v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine 

Bom 5584 
Devala Hemala Aade v. Anlono Tiavasa, (S.M. Modak, J.), 2024 SCC OnLine Bom 5568 
Dhruv Dalip Tahil v. State of Maharashtra, (S.M. Modak, J.), 2024 SCC OnLine Bom 5585 
Govardhan Sham Rajput v. State, (Bharati Dangre and Manjusha Deshpande, JJ.), 2024 SCC 

OnLine Bom 5581 
Haribhau Dnyandev Chemte v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 

6014 
Hasan Abbas Jawwar Hussain v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine 

Bom 6021 
Hemant Manohar Shinde v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6022 
High Court on Its Motion in Thematter of A.B.A. v. Tarzan Parsekar, (Bharat P. Deshpande, J.), 2024 

SCC OnLine Bom 5579 
Kalpesh S. Mandlik v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 2024 SCC 

OnLine Bom 5580 
Krishna Constructions v. Subhash Uttam Dalvi, (Gauri Godse, J.), 2025 SCC OnLine Bom 6026 
Krishna Constructions v. Subhash Uttam Dalvi, (Gauri Godse, J.), 2025 SCC OnLine Bom 6027 
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Manohar Atmaram Rathod v. State of Maharashtra, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine 
Bom 5577 

Meena Tuyekar v. State of Goa, (Bharat P. Deshpande, J.), 2024 SCC OnLine Bom 5566 
Melwyn Camara v. Entertainment Factory, (Bharat P. Deshpande, J.), 2024 SCC OnLine Bom 5567 
Nilesh v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 5570 
Prakash Dattaram Naik v. State of Goa, (Bharat P. Deshpande, J.), 2024 SCC OnLine Bom 5576 
Prakash S. Lohar v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6011 
Ramprasad Rammanorath Maurya v. Nilesh Pravinchandra Shah, (S.M. Modak, J.), 2024 SCC 

OnLine Bom 5569 
Ravindra Ashok Lasurkar v. Vilas Babulal Jaiswal, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 

SCC OnLine Bom 5573 
Reliance General Insurance Co. Ltd. v. Ramkrushna, (M.W. Chandwani, J.), 2024 SCC OnLine Bom 

5578 
Rohan Bhanudas Yadav v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6019 
Roshni Prashant Rebhankar v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 

2024 SCC OnLine Bom 5583 
S. Prabhu Sangappa v. State, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 6015 
Sadashiv Sampat Pawar v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6017 
Sandeep Virendra Gandhi v. Toral, (G.S. Kulkarni and Advait M. Sethna, JJ.), 2025 SCC OnLine 

Bom 6028 
Shivkumar Agarwal v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 6024 
Shubham Nandkishor Lasurkar v. Vidya Vilas Jaiswal, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 

SCC OnLine Bom 5571 
Smita v. Raskar v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6010 
Suryakant Ganpat Shinde v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6016 
Tarachand Angad Tithe v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6013 
Tushar S. Kale v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6012 
Uttam Vitthal Deshmukh v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6009 
Vidya Vilas Jaiswal v. Malu Nandkishor Lasurkar, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 

SCC OnLine Bom 5572 
Vishal Ashok Shinde v. State of Maharashtra, (N.R. Borkar, J.), 2025 SCC OnLine Bom 6018 
Vishnu Mahipat Jadhav v. State of Maharashtra, (Shivkumar Dige, J.), 2025 SCC OnLine Bom 6020 

  
Calcutta High Court   [44] 

Adi Laxmi v. Vijaya Puram Municipal Council, (Dinesh Kumar Sharma, J.), 2026 SCC OnLine Cal 
395 

Ajoy Bhowmick v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 398 
Andaman & Nicobar Islands Integrated Corpn. Ltd. v. Heaven on Ocean Tourism (P) Ltd., (Arindam 

Mukherjee, J.), 2026 SCC OnLine Cal 371 
Apu Roy Prodhan v. State of W.B., (Shampa Sarkar, J.), 2026 SCC OnLine Cal 383 
Barun Deb Ghosh v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 400 
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Basudeb Bagchi v. Enforcement Directorate, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 
SCC OnLine Cal 375 

Biswajit Roy Bir v. Union of India, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC OnLine 
Cal 373 

Bizitza Retail Ventures (P) Ltd. v. Central Bank of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 
405 

Debanjan Guha v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 396 
Gourab Kumar Sadhu v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 390 
Hari Narayan Shukla v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine 

Cal 408 
Jibananda Pal v. Sanjukta Biswas, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 374 
Ketabul Sk. v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 403 
Lords Polymer (I) (P) Ltd. v. Enforcement Directorate, (Rajarshi Bharadwaj and Uday Kumar, 

JJ.), 2026 SCC OnLine Cal 377 
Lords Polymer (I) (P) Ltd. v. Enforcement Directorate, (Rajarshi Bharadwaj and Uday Kumar, 

JJ.), 2026 SCC OnLine Cal 378 
Metravi Instruments (P) Ltd. v. Dhanbad Lab Instruments India (P) Ltd., (Krishna Rao, J.), 2024 

SCC OnLine Cal 12150 
Metravi Instruments (P) Ltd. v. Dhanbad Lab Instruments India (P) Ltd., (Krishna Rao, J.), 2024 

SCC OnLine Cal 12149 
Milan Kumar Bhuti v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 

2026 SCC OnLine Cal 379 
Minu Sinha v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 397 
Mitali Nag v. NTPC Ltd., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 389 
Mohd. Ali Chowdhury v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 381 
Moklesur Rahaman v. State of W.B., (Shampa Sarkar, J.), 2026 SCC OnLine Cal 388 
National Insurance Co. Ltd. v. Nila Bauri, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 376 
Omar Faruk v. Union of India, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 382 
Partha Ghosh v. Manish Jain, (Kausik Chanda, J.), 2024 SCC OnLine Cal 12151 
Partha Ghosh v. Manish Jain, (Kausik Chanda, J.), 2024 SCC OnLine Cal 12152 
Partha Ghosh v. Manish Jain, (Kausik Chanda, J.), 2025 SCC OnLine Cal 10725 
Radha Pandey v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 402 
Rakesh Narayan v. Superintending Engineer, (Dinesh Kumar Sharma, J.), 2026 SCC OnLine Cal 

393 
Ratan Karmakar v. Chaina Das, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 380 
Sankar Ghosh v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 406 
Shaktipada Maiti v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 394 
Siliguri Motels (P) Ltd. v. State of W.B., (Shampa Sarkar, J.), 2026 SCC OnLine Cal 385 
Sourav Daspatnaik v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 387 
Souvik Dey v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 392 
SRMB Srijan (P) Ltd. v. B.S. Sponge (P) Ltd., (Soumen Sen and Biswaroop Chowdhury, JJ.), 2024 

SCC OnLine Cal 12148 
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Sujit Paul v. State of W.B., (Shampa Sarkar, J.), 2026 SCC OnLine Cal 391 
Sunil Kumar Agarwal v. SFIO, (Krishna Rao, J.), 2026 SCC OnLine Cal 404 
Suroj Kumar Basumata v. State of W.B., (Shampa Sarkar, J.), 2026 SCC OnLine Cal 386 
Suvendu Adhikari v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 401 
Swarup Jana v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 407 
Takdah Sova Indane Gramin Vitrak v. Union of India, (Shampa Sarkar, J.), 2026 SCC OnLine Cal 

399 
Tripti Barman v. State of W.B., (Shampa Sarkar, J.), 2026 SCC OnLine Cal 384 
Zillion Infraprojects (P) Ltd. v. Bridge & Roof Co. India Ltd., (Gaurang Kanth, J.), 2026 SCC 

OnLine Cal 372 
  
Chhattisgarh High Court   [74] 

Abp Travels & Facility Management (P) Ltd. v. State of Chhattisgarh, (Ramesh Sinha, C.J. and 
Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 13979 

Ajay Kumar Nishad v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 
SCC OnLine Chh 13976 

Anita Singh v. Oriental Insurance Co. Ltd., (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 
13947 

Anju Sharma v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2025 SCC OnLine Chh 13992 
Arvind Kumar Shukla v. State of Chhattisgarh, (Bibhu Datta Guru, J. and Ramesh Sinha, C.J.), 2025 

SCC OnLine Chh 13984 
Ashok Kumar Gupta v. Ramkumar Paikra, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 13953 
Ashok Kumar Kamal v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2025 SCC OnLine Chh 13982 
Ashok Verma v. Nirmala Tikariha, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 13971 
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Customs Excise and Service Tax Appellate Tribunal   [12] 

Anil Singh Verma v. CCE, (Sanjiv Srivastava, Member (Technical)), 2025 SCC OnLine CESTAT 
4420 

Bajaj Energy Ltd. v. CCE, (Sanjiv Srivastava, Member (Technical)), 2026 SCC OnLine CESTAT 124 
Balaji Traders v. Commr., CGST, (Binu Tamta, Member (Judicial) and Hemambika R. Priya, Member 

(Technical)), 2026 SCC OnLine CESTAT 126 
Commr. of Customs v. Hetero Labs Ltd., (A.K. Jyotishi, Member (Technical) and Angad Prasad, 

Member (Judicial)), 2026 SCC OnLine CESTAT 120 
Commr. of Service Tax v. Xenolith Technologies (P) Ltd., (Ashok Jindal, Member (Judicial) and K. 

Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 127 
Goyal Impex & Industries Ltd. v. Commr. of Customs, (S.S. Garg, Member (Judicial) and P. Anjani 

Kumar, Member (Technical)), 2026 SCC OnLine CESTAT 122 
Jagaji Construction Co. v. Commr. of CGST, (Dr Ajaya Krishna Vishvesha, Member (Judicial) and 

Satendra Vikram Singh, Member (Technical)), 2026 SCC OnLine CESTAT 125 
Mayank Foods & Beverages (P) Ltd. v. CCE, (Sanjiv Srivastava, Member (Technical)), 2026 SCC 

OnLine CESTAT 128 
Ricoh Plast v. Commr. of CGST, (S.S. Garg, Member (Judicial) and P. Anjani Kumar, Member 

(Technical)), 2026 SCC OnLine CESTAT 121 
SRJ EDU Services (P) Ltd. v. Commr. of CGST, (Sanjiv Srivastava, Member (Technical)), 2026 SCC 

OnLine CESTAT 130 
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Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 123 
Vidyut Majdoor Kalyan Samiti v. CCE, (Sanjiv Srivastava, Member (Technical)), 2026 SCC OnLine 
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Narendra Kumar v. CIT, (Dr. B.R.R. Kumar, (Accountant Member) and Yogesh Kumar U.S., 

Member (Judicial)), 2023 SCC OnLine ITAT 4351 
New Vishvakarma Agro Industries v. CIT, (Vikram Singh Yadav, (Accountant Member)), 2023 SCC 

OnLine ITAT 4352 
TDK India (P) Ltd. v. CIT, (Dr. Manish Borad, (Accountant Member) and Sonjoy Sarma, Member 

(Judicial)), 2023 SCC OnLine ITAT 4350 
  
 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003105434


 - 63 - 

© EBC Publishing Pvt Ltd 

Central Acts   [10] 
Unit Growth Scheme (UGS-5000) 
Equity Linked Savings Unit Scheme, 1992 
Master Equity Plan, 1992 
Mastershare Plus Unit Scheme, 1991 
Institutional Investors&apos; Special Fund Unit Scheme 
Mastergrowth Unit Scheme, 1993 
Rajlakshmi Unit Scheme, 1992 
Growing Corpus Growing Income Scheme, 1994 
Rajlakshmi Unit Scheme (II) 
Primary Equity Fund 

  
Central Rules   [39] 

Cookware, Utensils and Cans for Foods and Beverages (Quality Control) Order, 2026 
Deposit Scheme for Retiring Employees of Public Sector Companies, 1991 
Deposit Scheme for Retiring Government Employees, 1989 
Growing Income Unit Scheme (Cumulative and Non-Cumulative)-II, 1989 
National Housing Bank (Voluntary Deposits) Scheme, 1991 
Growing Income Unit Scheme (Cumulative and Non-Cumulative), 1990 
India Development Bonds Scheme, 1991 
Capital Growth Unit Scheme 
India Development Bonds (Amendment) Scheme, 1991 
Mastershare Plus Unit Scheme, 1991 
Unit Growth Scheme (UGS-5000) 
Equity Linked Savings Unit Scheme, 1992 
Master Equity Plan, 1992 
Growing Corpus Growing Income Scheme, 1994 
European Economic Community International Institutional Partners Scheme, 1993 
Primary Equity Fund 
Rajlakshmi Unit Scheme (II) 
Gold Bonds Scheme, 1993 
Rajlakshmi Unit Scheme, 1992 
Mastergrowth Unit Scheme, 1993 
Institutional Investors&apos; Special Fund Unit Scheme 
Children&apos;s College and Career Fund Unit Plan, 1993 
Investment Deposit Scheme, 1993 
Issue of Foreign Currency Convertible Bonds and Ordinary Shares (Through Depositary Receipt 

Mechanism) Scheme, 1993 
Recycling of Ships Regulations, 2026 
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Indian Administrative Service (Fixation of Cadre Strength) Second Amendment Regulations, 2026 
Postal Export (Electronic Declaration and Processing) Amendment Regulations, 2026 
Securities and Exchange Board of India (Mutual Funds) Regulations, 2026 
Reserve Bank of India Scheduled Banks&apos; (Amendment), Regulations 2025 
Ministry of Health and Family Welfare, College of Nursing, Lady Hardinge Medical College and Smt 

Sucheta Kriplani Hospital, New Delhi, Tutor (Group ‘A’ Post), Recruitment Rules, 2026 
Ministry of Health and Family Welfare, Directorate General of Health Services, Central Drugs 

Standard Control Organisation, Central Drugs Testing Laboratory, Mumbai, Senior Scientific 
Officer (Group ‘A’ Post) Recruitment Rules, 2025 

Greenhouse Gases Emission Intensity Target (Amendment) Rules, 2025 
Coinage (Issue of Commemorative Coin on the occasion of Diamond Jubilee Celebrations (Sixty 

years) of Chennai Petroleum Corporation Limited) Rules, 2026 
Central Silk Board (Amendment) Rules, 2026 
National Financial Reporting Authority appointment of Part-time members (Amendment) Rules, 2025 
Railway Passengers (Cancellation of Ticket and Refund of Fare) Amendment Rules, 2026 
Environmental (Protection) Fund Rules, 2026 
Ministry of Defence, Department of Defence Production, Directorate of Quality Assurance (Naval), 

Senior Store Superintendent (Group ‘B’ Post) Recruitment Rules, 2025 
Indian Forest Service (Pay) Amendment Rules, 2026 

  
Central Notifications   [27] 

Central Board of Direct Taxes [Noti. No. S.O. 260(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 261(E)] 
Central Board of Direct Taxes [Noti. No. S.O. 262(E)] 
Ministry of Finance [7/2026-Cust (NT)] 
Ministry of Commerce and Industry [Noti. No. S.O. 219(E)] 
Ministry of Corporate Affairs [Noti. No. G.S.R. 42(E)] 
Ministry of Defence [Noti. No. S.R.O. 1] 
Ministry of Defence [Noti. No. S.R.O. 2] 
Ministry of Defence [Noti. No. S.R.O. 3] 
Ministry of Environment and Forests [Constitution of State Level Environment Impact Assessment 

Authority, Odisha Noti. No. S.O. 5802(E)] 
Ministry of Environment and Forests [Noti. No. G.S.R. 25(E)] 
Ministry of Environment and Forests [Noti. No. G.S.R. 35(E)] 
Ministry of Finance [Amendment in Notification No. S.O. 831(E) Noti. No. S.O. 5807(E)] 
Ministry of Finance [Noti. No. G.S.R. 40(E)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 1] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 2] 
Ministry of Home Affairs [Constitution of State Level Environment Impact Assessment Authority, 

Odisha Noti. No. S.O. 5804(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 38(E)] 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003106833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003104801


 - 65 - 

© EBC Publishing Pvt Ltd 

Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 44(E)] 
Ministry of Railways [Noti. No. G.S.R. 41(E)] 
Ministry of Shipping [Noti. No. G.S.R. 19(E)] 
Ministry of Shipping [Noti. No. G.S.R. 3] 
Ministry of Shipping [Noti. No. G.S.R. 4] 
Ministry of Textiles [Noti. No. G.S.R. 36(E)] 
Reserve Bank of India [F. No. CO.DOR.SOG.No. S7046/09.08.024/2025-2026] 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/294] 
Securities and Exchange Board of India 

  
State Rules   [28] 

Assam College Employees (Provincialisation) Rules, 2010 
Delhi Occupational Safety, Health and Working Conditions Rules, 2025 
Gujarat Civil Services Classification and Recruitment (General) Rules, 1967 
Punjab Police (Haryana Amendment) Rules, 2025 
Punjab Village Common Lands (Regulation) Haryana Amendment Rules, 2025 (1) 
Himachal Pradesh Electricity Regulatory Commission (Distribution Performance Standards) 

Regulations, 2010 
Rajasthan Police Service Rules, 1954 
Rajasthan out of turn appointment to Sports Medal Winners Rules, 2017 
Rajasthan Medical Service (Collegiate Branch) Rules, 1962 
Rajasthan Judicial Service Rules, 2010 (1) 
Rajasthan Petroleum State and Subordinate Service Rules, 2012 
Rajasthan Language and Library (State and Subordinate) Service Rules, 2013 
Rajasthan Librarian and Physical Training Instructor Service (Collegiate Branch) Rules, 2023 
Rajasthan Legal State and Subordinate Service Rules, 1981 
Rajasthan Minority Affairs (State and Subordinate) Service Rules, 2017 
Rajasthan Oriental Research Institute Service Rules, 1967 
Rajasthan Medical and Health Subordinate Service Rules, 1965 
Rajasthan Inspectors of Registration and Stamps Service Rules, 1954 
Rajasthan Medical and Health Service Rules, 1963 
Rajasthan Mines and Geological Service Rules, 1960 
Rajasthan Jails Service Rule 1959 
Rajasthan Labour and Welfare Service Rules, 1958 
Rajasthan Police Subordinate Service Rules, 1989 (1) 
Rajasthan Madarsa Education Assistant Subordinate Service Rules, 2013 
Rajasthan Jails Subordinate Service Rules, 1998 
Rajasthan Motor Garage Subordinate Service Rules, 1979 
Rajasthan Transport Subordinate Service Rules, 1963 
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Rajasthan Motor Garage Service Rules, 1958 
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